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Miss Kumari Ranjana Asthana (G)
Principal District and Sessions judge ,
Bokaro.

The Registrar General
Hon'ble High Court of Jharkhand,
Ranchi.,

Dated: Bokaro,7th of October 2022.

Ref:- Hon'ble Court's Letter No-260/R&S Dated 16.08.2022.

Sir,

In compliance with the Hon'ble Court's Letter No. 260/R&S

Dated 16.08.2022. | am sending herewith the statistical data
related to Commercial Courts regarding pending,institution and

disposed off of such cases in the month of September 2022 in the

prescribed format on separate sheet,

This is for your kind information and needful.

Yours faithfully, W
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( Kumari Ranjana Asthana )
Principal District and Sessions Judge
Bokaro.



Sheet1

Name of the Judgeship- Bokaro
SCHEDULE Format for Statistical Data (See Rule 3)

Datalinformation of Commer ial Courts For the Month September 2022
wrt Letter No 260 R&S, Dated 16-8-2022

A | Total Cases )
No. of Cases No. of cases pending in the a_b_uwmmwOMmcww:@ Average no. Of
pending (On the | instituted (during | court(On the :
S No Name of the Court 1% Day of the | the month as per | last day of the H:ONHM_HMMm qu Qmw_v%mﬂdx%m%mm
month) column 3) month as per column ww
column 3)
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District Judge 1% cum
! Commercial Court, Bokaro e 10 - E N.A.
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